Annexure-2

Name of Corporate Debtor: Team Interventure Exports (India) Private Limited

Date of Ci

of Liqui

Process: 30.08.2024

List of creditors as on: 30.08.2026

List of unsecured financial creditor

[Sr. No]Name of . . . Details of claim admitted Amount of |Amount of Amount of claim not Amou [Remark ,
Stakeholder Details of claim received contingent |any mutual  |admitted ntof |if any
Date of ‘Amount claimed Amount of claim [Nature of claim |Amount Whether |% of voting |©' dues,bthatt - cla';m
receipt admitted covered by |related |share in CoC may be set o ::ri;:
?
guarantee |party? tion
CramT
based
1 17.10.2024 44,11,74,001.15 44,11,74,001.15 Unsecured NIL NO NIL NIL NIL NIL upon
SBI Global Factors Arbitration
Limited Award
Total 44,11,74,001.15 44,11,74,001.15 NIL NIL. NIL NIL NIL




